IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :11-12-2024

| Date : 11.12.2024 |

Order
1 102925/20241|11.12.2024 We (C) - S.DAS C.0 ESURT Dtd. WRIT éifat
. . 31112/2024 |7~ e . 2024-12- |BRANCH-6
23 25)
10
— COURT gijer (Seat
2 102930/2024|11.12.2024 4590/2024 D.SAMAL c.0. NO. 2024-12— No-
23 25)
07
Order
COURT (Seat
CRLMC- SIDHARTHA Dtd.
3 102931/20241|11.12.2024 4405/2024 MISHRA c.0. NO. 5025-01 - No-
15 25)
16
WP (C) - COURT (Seat
4 102940/2024111.12.2024 K C SWAIN c.0. NO. No-
30700/2024
15 25)
COURT
ABLAPL- (Seat
5 102942/2024|11.12.2024 8525/2024 A SAHOO c.o. NO. 2 BATIL-1 No-4)
OLD
Order
COURT
WP (C) — Dtd. (Seat
6 102943/2024|11.12.2024 29358/2024 A.K DAS c.o. NO. 2 2024-12- No-4)
OLD
05
Order
WP (C) - COURT |Dtd. (Seat
7 102946/2024111.12.2024 23671/2024 A.K DAS c.0. NO. 6 12024-12- No-4)
05
Order
BLAPL- COURT |Dtd. (Seat
8 102947/2024|11.12.2024 12223/2024 B B ROUT C.O. NO. 6 12024-12- No-4)
09
Order
WP (C) - COURT |Dtd. (Seat
9 102948/2024111.12.2024 29399/2024 A.K DAS C.O. NO. 6 12024-12- No-4)
05
Order
RAMESH
CRLMC- COURT |Dtd. (Seat
10 1102949/202411.12.2024 CHANDRA c.0.
4550/2024 MAHARANA NO. 6 3224 12 No-4)
WP (C) - COURT |Order (Seat
11 |102951/2024(11.12.2024 99443/2024 M-R PATI c.o. NO. 6 ptd. No-4)




2024-12-
05

Order
RAMESH
BLAPL- COURT |Dtd. (Seat
12 |102952/2024(11.12.2024 CHANDRA C.
8518/2024 |0 o NO. 6 [2024-12- No-4)
05
Order WRIT
WP (C) - COURT |Dtd. BRANCH (Seat
13 |102953/2024111.12.2024 15985372024 R ¥ ROUT c NO. 6 [2024-12- |(DIVISION ng)
06 BENCH-3)
Order
(Seat
WP (C) - COURT |Dtd. ©
14 [102954/2024|11.12.2024 |3/ o0, |J BEHERA C. vo. 6 looga12- No
122)
07
Order
(Seat
WP (C) - COURT |Dtd. ©
15 [102956/2024|11.12.2024 |7/ 0 0o, |S K ROUT C. vo. € loozac12- No
122)
03
— COURT giger (Seat
16 |102958/2024(11.12.2024 |/,0o00 ., |S N GAYA C. NO. oo 01~ No-
15 122)
20
COURT (Seat
WP (C) - WRIT ©
17 [102969/2024|11.12.2024  |7o5 0" o, [B N SHADANGI C. NO. eancH-g NO
15 26)
WP (C) - COURT gijer giiECH (Seat
18 [102989/2024|11.12.2024 [, .23 0 - |S BISWAL C. Tg. 2024-12- |(DTVISTON ng)
10 BENCH-3)
WP (C) - COURT giger giiECH (Seat
19 [102992/2024|11.12.2024  |,7.23" oo |S P SAHOO C. Tg. 2024-12- |(DIVISTON T;;)
10 BENCH-3)
Order
COURT
WPC (OAC) - Dtd. (Seat
20 |103000/202411.12.2024 ;.20 0+ - |RC MALLICK C. NO. |jio4_1p. |OR Branch| ot
15
04
COURT MISC.
21 |103001/2024|11.12.2024 [RCA~ S SWAIN C. NO. APPEAL (Seat
807/2018 No-7)
15 SEC.
Order
COURT
FA- Dtd. FIRST (Seat
22 [103003/2024|11.12.2024 /o, o0, R K MOHAPATRA|C. Tg. 5024-12— |APPEAL NoeT)
06
Order
COURT
FA- Dtd. FIRST (Seat
23 [103004/2024[11.12.2024 |7 .00, |R K MOHAPATRA C. Tg. 5024-17 |APPEAL NooT)
06
Order
COURT
FA- Dtd. FIRST (Seat
24 [103005/2024|11.12.2024 |0 00, |R K MOHAPATRA C. Tg. 5024-12— |APPEAL NoeT)
06
COURT |[Order (Seat
25 103006/2024(11.12.2024 [q2 1) i R samOO c. NO.  |Dtd. N ncHg No-
15 2024-11- 34)




27

WP (C) - COURT giier WRIT (Seat
26 [103007/202411.12.2024 |3 020", 0. R K BARIK C. NO.  |ooio11- |lmmanchg NO-
15 42)
29
WP (C) - COURT giier WRIT (Seat
27 ]103008/2024|11.12.2024 31031/2021 R K BARIK C. NO. | o4-11- |pranch-g NO-
15 42)
29
WP (C) - COURT giier WRIT (Seat
28 |103009/202411.12.2024 |2 0227, . R K BARIK C. NO.  |ooio11- |lmmenchg NO-
15 42)
29
WP (C) - COURT gijer WRIT (Seat
29 |103010/202411.12.2024 |2 207, . R K BARIK C. NO.  |ooici1- lmmanchg NO~
15 42)
29
Order
COURT MISC.
30 103011/2024|11.12.202a4 [MACA- J DEHURY c. No. [Pt APPEAL (Seat
1122/2009 2024-12- No-6)
15 SEC.
10
Order
COURT
FA- Dtd. FIRST (Seat
31 [103012/202411.12.2024 | /o »00, R K MOHAPATRA C. Tg. 2024-12— |apPRan  [Neoo)
06
Order
COURT
FA- Dtd. FIRST (Seat
32 [103013/202411.12.2024 | /oo 00 [R K MOHAPATRAC. Tg. 2024-12— |apPEAL  |Neow)
06
Order
COURT
FA- Dtd. FIRST (Seat
33 |103014/202411.12.2024 | /'c0»00,  [R K MORHAPTA [C. Tg. 2024-12- |APPEAL  |Noww)
06
Order
COURT
FA- Dtd. FIRST (Seat
34 |103015/2024[11.12.2024 |0 o0, |R K MOHAPATRA C. Tg. 2024-12- |APPEAL  |Nowd)
06
. COURT giger MISC. (seat
35 [103016/202411.12.2024 | /.. 0. |D K MOHANTY |C. NO. | 00._1,. PPPEAL |70
15 SEC.
06
Order
36 |103017/2024|11.12.2024 |"E(C)~ H K MOHAPATRA C EgURT btd. (Seat
e 29448/2024 . * [9999-12- No-9)
25
31
Order
37 1103019/2024|11.12.2024 |"E{C) - J. LENKA c ESURT ptd. WRIT éifat
e 6334/2016 |°° : * |2024-12- |BRANCH-6
25 36)
09
WP (C) - COURT giger (Seat
38 [103020/202411.12.2024 ) .01”) 0o, |G D MALLICK [C. NO. | o5io1o- No-
25 36)
10
WP (C) - COURT |[Order WRIT (Seat
39 [103021/202411.12.2024 |Zo =37 D K MOHANTY |C. v g RRANCH=5 N




25 2024-12- 32)
10
B () - COURT gijer (Seat
40 [103022/202411.12.2024 |, o000, [B R SENAPATI |C. NO. | 0oao1ae No-
25 32)
10
B () - COURT gijer (seat
41 |103023/2024(11.12.2024 28407,2024 B R SENAPATI [C. NO. 2024-12- No-
25 32)
10
B () - COURT giier (Seat
42 [103025/2024/11.12.2024 ;o000 o0, B R SENAPATT C. NO. | i 1p- No-
25 32)
10
B () - COURT giger (Seat
43 |103026/202411.12.2024 ;o000 0o, |S K PRADHAN  C. NO. | 0oao1a- No-
25 32)
10
WP (C) - COURT giier WRIT (Seat
44 ]103027/2024/11.12.2024 |5 0" o, |D K MOHANTY  |C. NO. 1S 024-12- |BraNncH-¢ [No-
25 26)
10
WP (C) - COURT giger WRIT (Seat
45 [103028/202411.12.2024 ||, 500 oo, [P K MISHRA  |C. NO. | oa-1o- |rancH-g NO-
25 36)
09
Order
COURT
CRLREV- Dtd. CRIMINAL |(Seat
46 [103029/202411.12.2024  |[,000 (0o |S N GAYA C. gg. 2024-12- REVISION |No-4)
06
Order
COURT
WP (C) - Dtd. WRIT (Seat
47 [103030/202411.12.2024 |/ =0 oo, [P. K. MOHANTY|C. gg. 2024-12— |BRANCH-1 |No-1)
10
Order
48 [103031/2024|11.12.2024 ["E{C)- G D MALLICK |C vo. | DEd. (Seat
e 28382/2024 ' © |2024-12- No-1)
25
10
WP (C) - COURT gijer WRIT (Seat
49 |103032/2024(11.12.2024 31031/2024 B+ K- MOHANTY C. NO. 2024-12—- |BrANCH-3 [NO-
25 28)
10
B () - COURT giger (Seat
50 |103033/2024(11.12.2024 |0 ol oo, |G D MALLICK  C. NO. | oi-1o- No-
25 28)
10
p () - COURT gijer (Seat
51 |103034/202411.12.2024 28385/2024 F K DAS C. NO. 2024-12- No-
25 28)
10
B () - COURT giger (Seat
52 |103035/202411.12.2024 |00 00, [B. B. RAY C. NO. | 0oa_09- No=
23 28)
13
53 |103036/2024(11.12.2024 [WP(C)- B R SENAPATI |[C. ICOURT |Order |(seat




29307/2024 NO. |ptd. No-
23 |2024-12- 28)
10
Order
COURT
We (C) - Dtd. WRIT (Seat
54 103037/2024(11.12.2024 30047, |S. NAYAK gg. 2094-17— |BRANCH-2 |Noo®)
10
Order
COURT
55 |103038/202411.12.2024 |"E (&)~ B R SENAPATI no. |Ptd (Seat
28610/2024 2024-12- No-8)
23
10
court 0rder (Seat
56 |103039/2024 (11.12.2024 |"E{C)- S. NAYAK vo. |Ptd WRIT No-
e 30995/2024 7 * |2024-12- |BRANCH-5
23 32)
10
S~ - COURT giger (Seat
57 |103040/2024(11.12.2024  |p0 7000 10 NO. | oSii1a. No-
23 32)
10
WP (C) COURT giger (Seat
58 |103041/2024(11.12.2024 |,g0ce’ o0, |S K BISWAL NO. | 05ii1a- No-
23 32)
10
WP (C) - I COURT gijer (Seat
59 |103043/2024 [11.12.2024  [Joo0t 0004 hoHanaNa NO.  |ooSii1a. No-
23 32)
10
WP (C) - COURT giier (Seat
60 [103044/202411.12.2024 |,oo 00 0. |G D MALLICK NO.  |o05ii1a- No-
23 32)
10
Wp (C) - uoB COURT giier (Seat
61 [103045/2024111.12.2024  131113/5024 SMRUTIRANJAN NO- 12025-02- Mo~
23 32)
10
W (C) - COURT giger (Seat
62 [103046/202411.12.2024 |, %" 0., |S DASH NO. | 05ii1a- No-
23 32)
10
CRLMC- COURT giier (Seat
63 |103047/202411.12.2024 |5 oo 0., [B. N. SAHU R No-
23 32)
07
Order
64 [103048/2024|11.12.2024 |E(C)- S DASH e WRIT oo
e 27368/2023 © |2024-12- |BRANCH-6
23 25)
10
Order
COURT (Seat
BLAPL- MANOJ KUMAR Dtd.
65 [103050/2024(11.12.2024 [0 "0 fo NO. | oii1a- No-
23 25)
09
Order
COURT (Seat
BLAPL- SANJTIB KUMAR Dtd.
66 |103052/2024111.12.2024 " 115509/2024 |BHANJADEO 22' 2024-12- gg;

09




Order

COURT (Seat
BLAPL- AMLAN SHAKTI Dtd.
67 |103053/202411.12.2024 [0 20 o NO.  |s09a-1o- No-
23 25)
09
— COURT gijer (Seat
68 103056/2024(11.12.2024 3485/2024 B N. SAHU NO. | oa 1o No-
23 25)
07
WP (C) - COURT giier WRIT (Seat
69 |103057/202411.12.2024 g oo o N R PANDA NO.  |ooii11- lmmancHog NO-
23 39)
22
Order
COURT
CRLREV- Dtd. CRIMINAL |(Seat
70 |103058/2024[11.12.2024 |, 0o A MALLICK gg. 2024-11- |[REVISTON |Noo3)
22
Order
COURT
CRLREV- Dtd. CRIMINAIL |(Seat
71 [103059/202411.12.2024 | S K DAS gg. 2024-11- |REVISTON |Now3)
22
Order
72 1103060/2024 |11.12.2024 |"E(C)~ G C JENA ESURT Dtd. WRIT éifat
Ll 14477/2015 * |2024-11- |BRANCH-3
23 28)
22
SLAPL- COURT giger (Seat
73 |103061/2024[11.12.2024 |[0-2" 0. S.R.PATTNAIK NO.  |ooSii1a. No-
23 28)
10
e (C) - COURT giger (Seat
74 103062/2024[11.12.2024 1] ,20° o B BARIK T S No-
23 28)
23
SLAPL- COURT giier (Seat
75 [103063/2024(11.12.2024 ||, |S.DAS NO. | oi i, [BATL-2  |No-
23 12)
10
SLAPL. COURT giger (Seat
76 [103064/202411.12.2024 | 0,0, (T K. MISHRA NO.  |oooio1a- No-
23 12)
10
Order
77 1103065/2024 11.12.2024 |["E(C)~ P CH DAS EgURT ptd. WRIT gsfat
e 2288/2019 * |2024-11- |BRANCH-3 |.°
23 28)
22
SLAPL- COURT gijer (Seat
78 |103066/202411.12.2024 | o2 0 |S.CHOUDHURY NO. |, 0541 [BAIL-2  |No-
23 11)
09
Order
79 1103067/2024 |11.12.2024 |"E(C)~ P K RATH EgURT Dtd. WRIT éifat
e 35807/2020 * |2024-11- |BRANCH-8
23 39)
22
BLAPL— COURT |[Order (Seat
80 |103068/202411.12.2024 | ;177 /9024 |K-C-TRIPATHY NO.  |Dtd. No-
21 2025-01- 39)




117

BLADL- COURT (Seat
81 1103069/2024(11.12.2024 S.K.BHANJADEO NO. No-
10732/2024
21 39)
court |Order (Seat
82 1103070/2024|11.12.2024 |"E(C)~ D SAMAL NO btd. WRIT No-
cren 35807/2020 * 12024-11- |BRANCH-8
21 39)
22
SLAPL. COURT giier (Seat
83 [103071/2024 (11.12.2024 7)o, |G.S.MOHANTY NO. | csa1ae No-
21 39)
10
WP (C) - COURT giger WRIT (Seat
84 [103072/2024|11.12.2024 |ge o' o [B SINGH NO.  ooa11- lmRench-g MO
21 26)
22
SLAPL. COURT giier (Seat
85 [103073/2024 11.12.2024 |g/'o0 "o, |D.SAMAL R No-
21 26)
10
WP (C) - COURT giier WRIT (Seat
86 [103074/2024(11.12.2024 |oo, 700, [P K MOHANTY NO.  |Sooio11- |mmmncH-g NOT
21 36)
22
Order
COURT
BLAPL- Dtd. _ (Seat
87 [103075/2024 11.12.2024 720 oo, [B-R.MOHANTY gg. 902417 [BAIL-2 Nows)
10
Order
88 1103077/2024|11.12.2024 |"E(C)~ T SWAIN ESURT Dtd. WRIT gsfat
e 624/2020 * |2024-11- [BRANCH-6 |.°
21 36)
22
Order
COURT
BLAPL- Dtd. _ (Seat
89 [103078/2024 11.12.2024 [["00" o, M.D.BISWAL NO.  |oo5aq,. [BAIL-2 Nows)
21
10
Order
90 1103079/2024 11.12.2024 "2 (C)- P K DASH §8URT Dtd. WRIT ésﬁat
e 2961/2017 * |2024-11- [BRANCH-4 |.°
21 38)
22
SLAPL. COURT giier (Seat
91 [103080/202411.12.2024 |, 5 5 50,4 M-D.BISWAL NO. o oa 1o No-
21 38)
09
Order
(Seat
WP (C) - COURT |Dtd. WRIT ©
92 [103081/2024|11.12.2024  |T0,7 o0, [M K NAYAK No. € l202a-11- |BRANCH-6 22)
06
Order
(Seat
BLAPL- COURT |Dtd.
93 [103082/202411.12.2024  [o'0, 505, |S-CHOUDHURY vo. € loogac1a- No
36)
09
Order (Seat
WP (C) - COURT WRIT ©
94 103083/202411.12.2024 | o504 50,4 |G C JENA NO. & 2834—11— BRANCH-6 TZ)




25

Order (Seat
WP (C) - COURT |Dtd. WRIT
95 |103084/2024|11.12.2024 15799/2024 S GUPTA NO. 6 12024-11- |BRANCH-6 Tz)
25
Order
(Seat
ABLAPL- COURT |Dtd.
96 |103085/2024|11.12.2024 13760/2024 A. MOHANTY NO. 6 12024-12- No-
16)
06
Order
(Seat
ABLAPL- COURT |Dtd.
97 ]103086/2024|11.12.2024 13756/2024 A MOHANTY NO. 6 12024-12- No-
16)
06
Order
(Seat
ABLAPL- COURT |Dtd.
98 |103087/2024|11.12.2024 13755/2024 A MOHANTY NO. 6 2024-12- No-
16)
06
Order
ABLAPL- COURT |Dtd. (Seat
99 103088/2024|11.12.2024 13797/2024 M.N MOHANTY NO. 6 12024-12- BAIL-1 No-2)
06
Order
CRLMC- JUDHISTHIR COURT |Dtd. (Seat
100](103085/2024/11.12.2024 4531/2024 |SAHOO NO. 6 |2024-12- No-2)
07
Order
COURT (Seat
WP (C) - MANOJ KUMAR Dtd. WRIT _
101 |103090/20241|11.12.2024 30800/2024 PANT NO. 2024-12- |BRANCH-3 No
12 11)
07
Order
COURT
BLAPL- MANOJ KUMAR Dtd. B (Seat
102 |/103091/202411.12.2024 4578/2024 |PANT ?S. 5024-12— BAIL-1 No-3)
09
Order
COURT
CRLMC- Dtd. CRIMINAL |(Seat
103 /103092/2024|11.12.2024 2525/2024 J P KAR NO. 2 5025-01- MISC No-6)
OLD
20
Order
COURT
CRLMC- Dtd. CRIMINAL (Seat
104 |/103093/202411.12.2024 5208/2023 R K MALLICK Tg. 2025-01- |MISC No-5)
17
Order
COURT
CRLMC- Dtd. CRIMINAL |(Seat
105 /103094/202411.12.2024 114/2022 S SAHOO NO. 2025-01- MISC No-5)
23
28
Order
COURT
WP (C) - Dtd. (Seat
106 1103095/202411.12.2024 29370/2024 K.K.NATH NO. 2025-01— No-5)
16
13
WP (C) - COURT giier WRIT (Seat
107 |/103096/2024|11.12.2024 30672/2024 L.D.SAHOO NO. 2024-12- |BRANCH-3 No-
16 28)
09
WP (C) - COURT |[Order (Seat
108 |103097/2024|11.12.2024 29589/2024 R. K. BARIK NO. Dtd. No-




12 2025-01- 28)
02
B () - COURT gijer (Seat
109 [103098/2024 |11.12.2024 |70, 0% 0, |S.BARIK C. NO. |y osa1ae No-
12 28)
09
B () - COURT gijer (Seat
110 |103099/2024|11.12.2024 29318/2024 |7 - MOHAPATRA C. NO. 2024-12- No-
12 28)
06
WP (C) - COURT giier WRIT (Seat
111 |103100/202411.12.2024 |20 0o0" . |A. MOHANTY C. NO.  oos 01— lmmenchos MO
23 33)
21
WP (C) - COURT giger WRIT (Seat
112 [103101/2024|11.12.2024  [J0, )", [M.PANDA C. NO.  oooa1o- lmmmnch-g MO
23 26)
09
B () - COURT giger (Seat
113 103102/202411.12.2024 |, o0 o0,, [H. K. PATRA  [C. NO. oo a 1o No=
23 26)
10
WP (C) - COURT giger WRIT (Seat
114 [103103/2024|11.12.2024 [Joa~2" |A.K.BISHAL C. NO. | ooi-ioe |mmancH5 [NOT
23 22)
09
B () - COURT giier (Seat
115 |103104/2024|11.12.2024  |jooon" )00, |S. SINGH C. R No-
23 22)
22
B () - COURT giger (Seat
116 [103105/2024|11.12.2024 |50, 0o, |J. SAHOO C. NO.  |oooaqam No-
23 22)
09
WP (C) - COURT giger WRIT (Seat
117 [103106/2024|11.12.2024 |3 00" o, [KSHITISH C. NO.  ooa-1o- lmmanch-g MO
23 25)
09
B () - COURT gijer (Seat
118 |103107/2024|11.12.2024 29597,/2024 |F -MOHANTY C. NO. 2024-12- No-
23 25)
09
WP (C) - COURT giier WRIT (Seat
119 [103108/2024(11.12.2024  |J0.o)" . [H. S. PAIKRAYC. NO. oot o1 lmmancho7 MO
10 48)
20
p () - COURT gijer (Seat
120 |103109/2024|11.12.2024 30240/2024 D-F-SWAIN C. NO. 2024-12- No-
10 48)
09
Order
COURT
WP (C) - Dtd. WRIT (Seat
121 [103111/2024(11.12.2024  |Zo cc” 0, |L. ACHARI C. Tg. 2024-12- |BRANCH-2 |No-8)
09
1122 |103112/2024|11.12.2024 |WP(C) - 'S.K.PRADHAN |[C. ICOURT |Order |(Seat




30330/2024 NO. Dtd. No-8)
10 9999-12-
31
Order
COURT
WP (C) - Dtd. (Seat
123 /103113/2024|11.12.2024 30701/2024 ACHARI NO. 2024-12- No-8)
10
09
Order
COURT
WP (C) - Dtd. (Seat
124 1103114/2024 111.12.2024 99232 /2024 M-NAYAK NO. | 0oa 10 No-8)
10
09
WP (C) - COURT giier WRIT (Seat
125 |103115/2024 111.12.2024 29761/2024 K. MISHRA NO. | oi-12- |pranch-a [NO-
10 19)
09
b (C) - COURT giger (Seat
126 |103116/202411.12.2024 |55 o), [P.K.LENKA NO. | 0oa 10— No~=
10 19)
02
ap(c) - COURT giger (Seat
127 |103117/2024(11.12.2024 20547/2024 R. MISHRA NO. 2024-19- No-
10 19)
07
p (C) - COURT gijer (Seat
128 |103118/202411.12.2024 ;0005 505, |S-DAS NO. L ooa qo- No-
10 19)
09
Order
(Seat
WP (C) - COURT |Dtd. -
129 /103119/2024|11.12.2024 27875/2024 P. KAR NO. 6 12024-11- No
19)
18
Order
(Seat
WP (C) - COURT |Dtd. ”
130 /103120/2024 |11.12.2024 |, 1107 /5004 N. SETHI NO. 6 12024-12- No
19)
03
Order
(Seat
WP (C) - COURT |Dtd. -
131 /103121/2024|11.12.2024 17492 /2024 K. DEHURY NO. 7 12025-01- No
19)
06
Order
(Seat
WP (C) - COURT |Dtd. ”
132 103122/202411.12.2024 |, 0000 500, K. SINGH NO. 7 |2024-11- No
19)
22
Order
(Seat
WP (C) - COURT |Dtd. -
133 [103125/202411.12.2024 |, o0 o0, (D JENA NO. 7 |2024-12- No
19)
10
Order
(Seat
WP (C) - COURT |Dtd. ”
134 1103126/2024 111.12.2024 |, 5554 /5054 |T K NAYAK NO. 7 2024-12- No
19)
10
Order
(Seat
WP (C) - COURT |Dtd. -
1351103127/2024 |11.12.2024 |, 03,9 /5094 |T K NAYAK NO. 7 |2024-12- T;)

10




Order WRIT (Seat
WP (C) - COURT |Dtd. BRANCH
136 /103128/2024|11.12.2024 31028/2024 A T NAYAK NO. 1 12025-01- |(DIVISION Tgl)
03 BENCH-1)
Order
(Seat
WP (C) - COURT |Dtd. -
137 |103129/2024 111.12.2024 31020/2024 |T K NAYAK NO. 1 |2025-01- No
101)
03
Order
(Seat
WP (C) - COURT |Dtd. WRIT ~
138 [103130/202411.12.2024 | 0o00 o0, T K NAYAK No. 112024-12- |BRANCH-4 1;2)
10
Order
(Seat
WP (C) - COURT |Dtd. WRIT ”
139 |103131/2024|11.12.2024 30633/2024 D K SAHOO NO. 1 12025-01- |BRANCH-1 2?)
10
Order
(Seat
WP (C) - COURT |Dtd. WRIT ”
140 |103132/2024|11.12.2024 30080/2024 B K PANDA NO. 1 |2024-12- |BRANCH-7 Sg)
10
Order
(Seat
WP (C) - COURT |Dtd. -
141 |103134/2024|11.12.2024 30050/2024 T K NAYAK NO. 1 |2024-12- No
48)
10
Order
(Seat
WP (C) - COURT |Dtd. ~
142 1103136/202411.12.2024 | 00o000,, B K PANDA e No
48)
10
Order
COURT
RSA- Dtd. SECOND (Seat
143 |/103140/2024|11.12.2024 369/2014 T BAG TS. 2024-11- |APPEAL No-3)
22
Order
COURT
WP (C) - SIDHARTHA Dtd. WRIT (Seat
144 1103141/2024111.12.2024 25216/2022 MISHRA Tg’ 2024-11- |BRANCH-2 |[No-7)
18
Order
COURT
WP (C) - SIDHARTHA Dtd. WRIT (Seat
1451103142/2024111.12.2024 25216/2022 MISHRA ?g’ 2024-11- |BRANCH-2 |[No-7)
18
Order
146 (10314472024 11.12.2024 "2 (C)~ A K MOHANTY IigURT ptd. (Seat
: : 26469/2024 : 2024-12- No-7)
25
13
WP (C) - COURT ggjgement WRIT (Seat
147 1103146/2024 |11.12.2024 |0 51, |S-P.DHAL NO. | o4-11- |pranch-g [No-
25 39)
22
Order
148 1103147/2024 |11.12.2024 |"E(©)~ S.GUPTA IigURT Dtd. WRIT Iécsfat
: : 35634/2020 |7 ° : 2024-12- |BRANCH-6
25 26)
09
COURT |[Order (Seat
WP (C) - WRIT
149 |103148/2024|11.12.2024 S.GUPTA NO. Dtd. No-
35670/2020 o5 2024-12- [PRANCE-6 )¢




109

Order
150 [103149/2024 [11.12.202a4 |"E(C)~ GUPTA C ESURT Dtd. WRIT ésfat
e 35672/2020 7" : * |2024-12- [BRANCH-6 |[.°
25 26)
09
B () - COURT giier (Seat
151 1103150/2024 |11.12.2024 |5 - 505, N-K.ROUT C. NO.  5590-12- No-
25 26)
31
Order
152 [103151/2024 [11.12.202a4 |"E(C)~ GUPTA c ESURT Dtd. WRIT éifat
T 16915/2019 ™" : : 2024-12- |BRANCH-1
25 30)
09
WP (C) - COURT gijer WRIT (Seat
153 |103152/2024|11.12.2024 [T 72" . o |S.GUPTA C. NO.  |yooicio- |lmmamcho1 NO-
25 30)
09
WP (C) - COURT gijer WRIT (Seat
154 103153/2024|11.12.2024  [J.o2" o |S.GUPTA C. NO. | poa-12- |lmmanchg NO-
25 26)
09
WP (C) - COURT gijer WRIT (Seat
155 |103154/2024(11.12.2024 [T oo0” ) o |S.GUPTA C. NO.  |yooicio- |lmmanch-g NOT
25 26)
09
WP (C) - COURT gijer WRIT (Seat
156 103155/2024|11.12.2024  |Jc,00- ., [B.K.SWAIN C. NO. | poa-12- |lmmancHes NO-
25 20)
03
B () - COURT giger (Seat
157 |103158/2024|11.12.2024  |Jo 0" o, 9. P.KAR C. NO. | csa1an No-
25 20)
10
N COURT giier (Seat
158 |103160/2024 |11.12.2024 {5,000, TRIPATHY |C. NO. 2 |, 00 No-
OLD 20)
02
WP (C) - COURT giger WRIT (Seat
159 |103163/2024(11.12.2024 |Z " S P MOHAPATRA C. NO. 2|5 05a 1o |lmancha NO
OLD 38)
10
WP (C) - COURT gijer WRIT (Seat
160 |103164/2024(11.12.2024 [T o0" IS P SAHOO C. NO.  |yooe_0o- |lmmanchs |NO-
22 47)
11
B () - COURT giger (Seat
161 1103168/2024111.12.2024 |, 031, /500y NAYAK C. NO. 1 0o5_01- No-
10 47)
21
B () - COURT giger (Seat
162 [103169/202411.12.2024 )0 0" 0, K. MOHANTY |C. NO. | coa1ae No-
10 47)
10
WP (C) - COURT |[Order (Seat
163 103170/202411.12.2024 |20 00" 0 K. DALAI |C. wo.  lbra No-




10 [2024-12- 47)
10
Order
164 [103171/2024 |11.12.2024 ["E(©)= B. DAS ESURT prd. WRIT éifat
e 30784/2024 | " |2025-01- |[BRANCH-2
10 45)
21
WE (C) - COURT gijer (Seat
165 (103172/2024|11.12.2024 30668/2024 B+ K- SINGH NO. 2024-12- No-
10 45)
10
WP (C) - COURT giier (Seat
166 [103173/2024 |11.12.2024 |3 o000 ,|C. R. SWAIN NO. | poaiia- No-
10 45)
10
WP (C) - COURT giger WRIT (Seat
167 [103174/2024|11.12.2024 |3 00 0o, [B. K. SINGH NO. | ooii1o- |mmancH-g NOT
10 38)
10
WP (C) - COURT giger (Seat
168 [103175/2024|11.12.2024  |30--0", oS K. BISWAL NO.  |oooa oo No-
10 38)
10
WP (C) - COURT giger WRIT (Seat
169 [103176/2024|11.12.2024 |30, o, |S. K. BISWAL NO.  |ocoa 1o |mmancH_1 |NOT
10 31)
10
Wp (C) - COURT giier (Seat
170 [103177/2024|11.12.2024 |0 o0, K. C. PANDA NO.  |Spoaiia- No-
10 31)
10
Order
171 [103178/2024 |11.12.2024 [T (&)~ B. SAMAL ESURT prd. WRIT ésfat
e 30816/2024 | © |2024-12- |BRANCH-2 |,
10 45)
10
WP (C) - COURT giger gEiECH (Seat
172 [103180/2024 [11.12.2024  [Tooc0 0o, (S M. SINGH Tg. 2024-12- | (DIVISTON ng)
10 BENCH-3)
WE (C) - COURT gijer (Seat
173 |103181/2024|11.12.2024 30748/2024 |5+ M- SINGH NO. 2024-12- No-
10 123)
10
WP (C) - COURT giger (Seat
174 [103182/2024|11.12.2024 |00 507, [B.K.SETH NO.  |Spoaiia- No-
10 123)
10
WE (C) - COURT gijer (Seat
175 (103183/2024|11.12.2024 29145/2024 |5+ BISWAL NO. 2024-12- No-
10 123)
10
WP (C) - COURT giger (Seat
176 [103184/2024|11.12.2024 |70 00 o, |S. BISWAL NO. | poaiia- No-
14 123)
06
1177 |103185/2024 11.12.2024 |WP(C) - 'S. BISWAL ICOURT |Order |(Seat




29325/2024 NO. |ptd. No-
14 2024-12- 123)
06
WP (C) - COURT giier WRIT (Seat
178 |103186/2024 |11.12.2024 |3 52,0, |S. M. SINGH NO.  |ypoa-12- lmmanch4 NO-
14 38)
10
— COURT giier (Seat
179 |103187/2024|11.12.2024 55798/2024 |F-K-PANI NO. 2024-12— No-
14 38)
07
Order
COURT
BLAPT,~ Dtd. (Seat
180 (103188/2024 111.12.2024 8458/2024 |[ANIL SAHOO NO. | i54-1p- [BAIL-1 No—6)
14
10
Order
COURT
ABLAPL- Dtd. (Seat
181 |103189/2024|11.12.2024 [, -°°"  B.P RATH NO. 2 | 00 1o Noce)
OLD
06
court |Order (Seat
182 1103190/2024 |11.12.2024 |WE (&)~ P.K.DAS No. 2 Ptd: WRIT No-
T 2961/2017 | ° © ©12024-11- |[BRANCH-4
OLD 38)
22
ABLAPL- COURT gijer (Seat
183 |103191/202411.12.2024 [ 2000 " IDILLIP SAMAL NO. 2 |0 1o No-
OLD 38)
06
Order
COURT (Seat
ABLAPL- BISWOJEET Dtd.
184 |103193/202411.12.2024 |00 "m0 (o NO. 2 |05 1o No-
OLD 38)
11
ABLAPL- COURT gijer (Seat
185 |103194/2024|11.12.2024 [['o00°" T, R. DAS NO. 2 |y Sh 1o No-
OLD 38)
11
ABLAPL- COURT giger (Seat
186 |103195/2024 |11.12.2024  |J50o o0, |S. BISWAL NO. 2 | 05t 1o No-
OLD 38)
11
Order
ABLAPL- PRASANTA COURT |Dtd. (Seat
187 1103196/202411.12.2024 1,903 5054 |[KUMAR ROUTRAY NO. 2 |2024-12- gg;
07
— COURT giger (Seat
188 [103197/2024 (11.12.2024 |, .2 " = |SURENDRA DAS NO. 2|, 0h o No-
OLD 38)
11
MACA- COURT gijer MISC. (Seat
189 |103198/2024|11.12.2024 A. K. MOHANTY NO. 2 . APPEATL
879/2018 2024-12- No-7)
OLD SEC.
07
Order
COURT
BLAPT,~ Dtd. (Seat
190 |103199/2024(11.12.2024 |27 M. NAYAK gib 2 | so9ao1om NoeT)

10




COURT

Order

BLAPL- Dtd. (Seat
191 |103200/20241|11.12.2024 9267/2024 B.B MALLICK Cc.0. NO. 2 5024-12— No-7)
OLD
10
Order
COURT
BLAPL- Dtd. (Seat
192 1103201/202411.12.2024 9585/2024 MITHUN DAS c.O. NO. 2 2024-12— BAIL-2 No-8)
OLD
10
Order
COURT
BLAPL- Dtd. (Seat
193 |103202/2024|11.12.2024 9595 /2024 CHINTU SAMAL |C.O. NO. 2 5024-12— No-8)
OLD
10
Order
WP (C) - MANOJ KUMAR Dtd. (Seat
194 |1102926/2024111.12.2024 24691/2024 RANA GENERAL 2024-12— No-8)
02
Order
WPC (OAC) - |[MANOJ KUMAR Dtd. (Seat
195 |102927/20241|11.12.2024 229/2019 RANA GENERAL 5024-06— OA Branch No-1)
28
Order
WP (C) - MANOJ KUMAR Dtd WRIT (Seat
196 1102928/202411.12.2024 792/2024 RANA GENERAL 2024-11- |BRANCH-6 22;
30
Order
cMP- MANASH RANJAN Dtd. (Seat
197 |102929/2024|11.12.2024 939/2024 BAUG GENERAL 2024-09— No-
36)
06
Order
WP (C) - Dtd. WRIT (Seat
198 1102933/202411.12.2024 | o0 g, PRATIMA NAYAK GENERAL 2021-03- |BRANCH-1 No-3)
23
Order
(Seat
WP (C) - Dtd. WRIT _
199 |102962/2024|11.12.2024 9469/2021 PRATIMA NAYAK |[GENERAL 2022-08- |BRANCH-8 28)
05
Order
(Seat
WP (C) - Dtd. WRIT _
200 1102964/2024111.12.2024 9459/2021 PRATIMA NAYAK |[GENERAL 2022-08- |BRANCH-8 28)
05
Order
(Seat
WP (C) - Dtd. WRIT
201 1102967/2024111.12.2024 9462/2021 PRATIMA NAYAK |GENERAL 2022-08- |BRANCH-8 28)
05
Order
(Seat
WP (C) - Dtd. WRIT _
202 1102972/202411.12.2024 |5/ =, [PRATIMA NAYAK GENERAL 2022-08- |BRANCH-8 218)
05
Order
(Seat
WP (C) - Dtd. WRIT _
203 1102975/2024111.12.2024 9466/2021 PRATIMA NAYAK |GENERAL 2022-08- |BRANCH-8 28)
05
BLAPL— Order (Seat
204 1102988/2024111.12.2024 2101/2024 M. BALAJI RAO GENERAL Dtd. No-
2024-11- 40)




22

Order (Seat
205 |102995/2024 |11.12.2024 | PLPAPLT M. BALAJI RAO |GENERAL Dtd. No-
e 2102/2024 | 2024-11- °
40)
22
Order
206 |103002/2024 |11.12.2024 |[CDAPL- M. BALAJI RAO |GENERAL ptd. éifat
sl 1967/2024 | ° 2024-11-
40)
22
Order
BLAPT,~ DEBASTS Dtd. (Seat
207 103018/2024 [11.12.2024 |20 ™00, |rciny GENERAL Y094_1o_ [BATL-1 Noes)
10
Order
ABLAPIL- SANJAYA KUMAR Dtd. (Seat
208 [103024/2024 11.12.2024 [0 00 10D GENERAL S09a-12- [BAIL=2 No-
18)
06
ABLAPL- LAXMIKANTA Entire (Seat
209 |103042/2024 [11.12.2024 (S S0 | ntn GENERAL e BAIL-1 Noea)
Order
BLAPL- KHUSBU Dtd. (Seat
210 [103076/2024 [11.12.2024 |0 | GENERAL o9a-12- Noo)
09
Order
CRLMC- RAJENDRA Dtd. CRIMINAL |(Seat
211 110312472024 111.12.2024 | 005 5023 |NaRayan RouT |CENERAL 2024-12- |MISC No-7)
11
Order
BLAPI,— RAJENDRA Dtd. (Seat
212 [103133/2024 [11.12.2024 [0 0 | AN Rour | CENERAL 09n10- Noea)
10
Order
WP (C) - RADHARAMAN Dtd. WRIT (Seat
213 [103135/2024 [11.12.2024 |00 0 0 |t GENERAL 9024-19- |BRANCH-6 gg;
09
Order
WP (C) - MANOJ KUMAR Dtd. WRIT (Seat
214 (103137/2024(11.12.2024 36944/2020 RANA GENERAL 2021-12- |BRANCH-5 22;
11
Order
WP (C) - MANOJ KUMAR Dtd. WRIT (Seat
215 |103138/202411.12.2024 32132/2021 RANA GENERAL 2021-12- |BRANCH-7 Tg;
11
Order
WPC (OAC) - |MANOJ KUMAR Dtd. (Seat
216 (103139/2024(11.12.2024 2885/2018 RANA GENERAL 2022-09- OA Branch No-1)
21
Order
BLAPL- GURUPRASAD Dtd. (Seat
217 |103143/2024111.12.2024 12255/2024 BEHERA GENERAL 2024-12- BAIL-2 No-
12)
10
Order
WPC (OAC) — |MANOJ KUMAR Dtd. (Seat
218 [103145/2024 [11.12.2024  |yooo o0 | GENERAL 2093-09- |0 Branch| o=
21




Order (Seat
WP (C) - MANOJ KUMAR Dtd. WRIT
219 [103157/2024 11.12.2024  |;000, 000 ol GENERAL 209308 |BRANCH-4 gg)
30
Order (Seat
WP (C) - MANOJ KUMAR Dtd. "
220 103159/2024|11.12.2024 20634/2024 RANA GENERAL 2024-09- No
38)
02
Order
WP (C) - MANOJ KUMAR Dtd. WRIT (Seat
221 [103162/2024 11.12.2024  [;000, o0l ooin GENERAL 209308 |BRANCH-4 gg;
30
Order
WPC (OAC) - |MANOJ KUMAR Dtd. (Seat
222 [103165/2024 [11.12.2024  |po oo e GENERAL 2025-09 OB Branch | =S
21
Order
WP (C) - MANOJ KUMAR Dtd. WRIT (Seat
223 [103166/2024 11.12.2024  |[jo 2o oo o |ooion GENERAL 2023-12- |BRANCH-8 gg;
12
Order
WP (C) - MANOJ KUMAR Dtd (Seat
224 103167/2024(11.12.2024 2607972024 |RANA GENERAL 2024-12- No-
29)
05
. (Seat
ABLAPL- PRASANTA Entire
225 (103179/2024(11.12.2024 5136/2024 |kuMaR parrT |CENERAL order gg;
(Seat
WP (C) - WRIT N
226 (102932/2024(11.12.2024  |;70 0 o [P K MISHRA GENERAL BRANCH-T Tg)
(Seat
WP (C) - WRIT N
227 1102934/2024(11.12.2024 21042/2017 P K MISHRA GENERAL ERANCH-T Tg)
CRLA- CRIMINAL |(Seat
228 |102935/2024(11.12.2024 ;37" . |PC MOHAPATRA |GENERAL ADDEAL No-4)
RPFAM- FIRST (Seat
229 |102936/2024(11.12.2024  |J0' . [PRIYA RANJAN |GENERAL ADDRAL No-5)
(Seat
WP (C) - WRIT N
230 |102937/2024(11.12.2024  [Joes, oo, [K C SWAIN GENERAL BRANCH-2 ﬁg)
WP (C) - (Seat
231 1102938/20241|11.12.2024 28456/2024 B K PANDA GENERAL gg;
WP (C) - (Seat
232 |102939/2024(11.12.2024 ;oo o0, [K C SWAIN GENERAL No-
45)
WRIT
(Seat
0JC- BRANCH
233 |102941/2024|11.12.2024 |50 o0 (Y DAS GENERAL (DTVISTON TSI)
BENCH-3)
0JC— (Seat
234 1102944/2024|11.12.2024 A K SAHOO GENERAL No-
2180/2002
121)
235 |102945/2024(11.12.2024  [WP(C) - 'S CHOUDHURY  |GENERAL | WRIT |(seat




2529/2024 BRANCH No-
(DIVISION |122)
BENCH-3)
WPC (OAC) — (Seat
236 /102950/2024|11.12.2024 2078/2018 S DAS GENERAL OA Branch No-1)
WP (C) - (Seat
237 1102955/2024|11.12.2024 21777/2012 P K PATRA GENERAL No-1)
ABLAPL- (Seat
238 1102957/2024111.12.2024 4345/2020 P K MOHANTY GENERAL BAIL-1 No-6)
(Seat
WP (C) - WRIT N
239 1102959/2024111.12.2024 40903/2023 S K MOHANTY GENERAL BRANCH-5 22)
Order
ABLAPL- GOPAL PRASAD Dtd. (Seat
240 /102960/2024|11.12.2024 13796/2024 TAL GENERAL 2024-12- No-
32)
06
WP (C) - WRIT (Seat
241 1102961/2024|11.12.2024 3840/2018 Y DAS GENERAL BRANCH-1 |No-3)
WP (C) - (Seat
242 1102963/2024|11.12.2024 21809/2024 A PATI GENERAL No-3)
(Seat
CMP- WRIT
243 1102965/2024|11.12.2024 1095/2023 P BASTIA GENERAL BRANCH—7 Eg;
WP (C) - (Seat
244 1102966/2024|11.12.2024 21951/2024 A PATI GENERAL No-
55)
CONTC- (Seat
245 1102968/2024|11.12.2024 6543/2022 SK.SALIMULLAH |GENERAL CONTEMPT No-3)
WRIT
(Seat
WP (C) - BRANCH _
246 1102970/2024|11.12.2024 9419/2022 D PRADHAN GENERAL (DIVISION ng)
BENCH-1)
WRIT
(Seat
WP (C) - BRANCH N
247 1102971/2024111.12.2024 27980/2021 JR SAMAL GENERAL (DIVISION Ti4)
BENCH-2)
WP (C) - (Seat
248 1102973/2024111.12.2024 B K SWAIN GENERAL No-
19096/2024
114)
(Seat
WP (C) - WRIT N
249 1102974/2024|11.12.2024 22157/2023 A P BEHERA GENERAL BRANCH-5 gg)
(Seat
WP (C) - WRIT -
250 |102976/2024|11.12.2024 | 50,7501, (R SRHOO GENERAL BRANCH-4 ﬁz)
WP (C) - (Seat
251 1102977/20241|11.12.2024 29499/2024 U CHHOTRAY GENERAL EZ;
WP (C) - (Seat
252 1102978/2024111.12.2024 29020/2024 D K BEHERA GENERAL 22;
WP (C) - WRIT (Seat
253 1102979/2024|11.12.2024 9468/2009 D SWAIN GENERAL BRANCH-5 |[No—




147)

(Seat
WP (C) - WRIT ©
254 |102980/2024 [11.12.2024 |22 o A K NAYAK GENERAL R ANCH-4 22)
(Seat
WP (C) - WRIT ©
255 |102981/2024 [11.12.2024  |)-.1°, 0o |A K NAYAK GENERAL R ANCH-4 EZ)
(Seat
WP (C) - WRIT ©
256 [102982/2024 [11.12.2024 [, > 0o |G ROUT GENERAL R ANCH- 23)
_ (Seat
257 1102983/2024 |11.12.2024  |[PBLAPL G R PATRA GENERAL BATL-2 No-
11353/2023 12)
WA- WRIT (Seat
258 [102984/2024 [11.12.2024  |go o0, |J P KAR GENERAL APPEAL Noco)
CMAPL- (Seat
259 [102985/2024 [11.12.2024 | o"" 0 |T BAG GENERAL Noco)
CRLA- CRIMINAL |(Seat
260 (102986/2024(11.12.2024 651/2012 B DAS GENERAL APPEAL No-4)
MISC.
261 |102987/2024|11.12.202a4 [MACA- S K SUNDARA |GENERAL APPEAL (Seat
401/2016 No-7)
SEC.
CRLMC- CRIMINAL |(Seat
262 [102990/2024 [11.12.2024 | 2/070 |S K MOHARANA |GENERAL s Noce)
MISC.
263 (102991/2024(11.12.2024 |20~ D NAYAK GENERAL APPEAL (Seat
78/2019 No-9)
SEC.
RVWPET- CIVIL (Seat
264 [102993/202411.12.2024  |/o°7 0 |D NAYAK GENERAL REVISION |Nool)
SAO- (Seat
265 1102994/2024(11.12.2024 16/2019 D LENKA GENERAL No-1)
WP (C) - (Seat
266 (102996/2024(11.12.2024 27749/2024 P R SWAIN GENERAL No-1)
TRP (C) - (Seat
267 [102997/2024(11.12.2024 |,/ o0, |P R SWAIN GENERAL Noot)
WP (C) - (Seat
268 [102998/2024 11.12.2024  |;2 217 0 o |B DAS GENERAL Noot)
0JC- (Seat
269 (102999/2024(11.12.2024 6337/2001 B DAS GENERAL No-1)
(Seat
CMP- WRIT
270 [103049/2024(11.12.2024 | /300 .o [B R SENAPATI |GENERAL R ANCH— 6 TZ;
WP (C) - WRIT (Seat
271 [103051/2024 [11.12.2024 ;-0 N C SINHA GENERAL BRANCH-2 Novg)
WA- WRIT (Seat
272 1103054/2024(11.12.2024 805/2024 A DAS GENERAL APPEAL No-2)
WRIT
(Seat
WP (C) - BRANCH ©
273 1103055/2024(11.12.2024 25895/2019 B C PANDA GENERAL (DIVISION Tiz)
BENCH)
ABLAPIL- (Seat
274 |103110/2024 11.12.2024 /o0, "~ |S R TRIPATHY |GENERAL BATL-1 Noe2)




WP (C) - (Seat
275 ]103123/2024|11.12.2024 29402/2024 |7 KBR GENERAL No-2)
Order
WP (C) - Dtd. (Seat
276 |103156/2024|11.12.2024 28232/2024 B.K.SWAIN GENERAL 5024-12—- No-2)
10
SA- SECOND (Seat
277 1103161/2024|11.12.2024 246/1997 S PALTASINGH |GENERAL APPEAL No-2)
WRIT
(Seat
WP (C) - BRANCH _
278 1103192/2024|11.12.2024 22140/2011 B K PATI GENERAL (DIVISION T84)
BENCH)
0JC— (Seat
279 1103203/2024|11.12.2024 S MOHAPATRA GENERAL No-
2564/2001
104)
(Seat
WP (C) - WRIT N
280 1103204/2024111.12.2024 18593/2009 S MOHAPATRA GENERAL BRANCH-2 Zg)

NIC




